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Shri C. Subramanlam: These are 
not my words. I have quoted the 
reports from the Orisi. Assembly. I 
have not sent my team to in]lustigate 
into it. 

Mr. Speak ... : The question is 
hypoth,tic,1 whether deaths from 
prolonged malnutrition would be in-
cluded in starvation deaths, because 
Dr. Lohia feel. that if the minister 
admits theS'~ are deaths from starva-
tion. probably the responsibility of 
the Centre would b .. enhanced. 
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PAPERS LAID ON THE TABLE 

A .... UAL ACCOUNTS OF lIT, BOMBAY 

:ne Depaty MlDlster ID the lIIiDls-
try '" EducatloD ISbrlmaU 80unda-
ram RamaebaDdraD): Oa behalf of 
Shri Chagla. 1 beg to lay on the 
Table a COpy of the Annual Accounts 
at the Indian In.tltute of Technolol!Y, 
Bombay for th" year 1964-85 along 
with the Audit Report thereon, under 
sub-secli'on (4) of section 23 of the 
Institutes of Tecbnology Act. 1961. 
[;>:Iced in LibraT!i. See No. LT-Sn39.' 
f6]. 

Shrl C. Subramanlam: These are NOTIFICATION UNDER THII AI.L INDIA 
not stu"Yation deaths. SERVICES ACT, 1951 
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The Mlnl.er or State In the MIDIs-
try of Rome Air..... aad MIaI.ter of 
Defence SuppUe. ID the MlDlstry of 
Defence (Sbrl HaUl!): I beg to lay 
on the Table a copy m: Notification 
No. G.S.R. 307 pubilihed In Gazette 
uf India dated the 5th March. 1966, 
making certain amendment to the 
Indian Police Service (Probation) 
Rults. 1954. under .ub-lection (2) of 
se,tion ~ of the AU lndia Servicel 
Act, 1£;;1. [Placed ,,, Library. See 
No. LT·5840/66'. 

R"po'" OF ENCIURY n" 1 OWER BADJN.\ 
COLLIERY ACC:WENT 

The Deput, Minister ID the lIIiDIs-
try or Labour, Employment'" Baha-
bIlllatlon (Shrl 8ha1uu1wu KhaD): 
I beg to IIY on the Table a copy ot 
the Report of Enquiry on the fatal 
aecident at lower Badjna Colliery, 
Dhanbad on the 11th lanuorv. 1966. 
[Placed in Librllrt/. See pto. LT-
5941 :eeJ. 




